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. 31] 75 Faeeht, AT, TS 25, 2025/414a0 3, 1947
No. 31] NEW DELHI, FRIDAY, JULY 25, 2025/SHRAVANA 3, 1947
WA Aat=T s

e fawett, 25 TS, 2025
M. 3. 31(31).— e Trataiaea fafazay, 1951 (1951 FT 43) Fr &M=y 22 FT IT-&M=T (1) T

TEed QTRAl T AN F3d g0, 9T (Harad SR, TagRT, ANTEe I § q94i Far=-a9 & o
Terad el sfgmiat it FgRe & d9g § ool sfggEar @, 434/taua-adi/2023 (1),
&1 3 FaaT, 2023 # At deys Far g, Ar9a:

2. Ih ATERAAT o QT FAH AT 6 &9 2 |, F. . 21 T HISET T2 F T 9% (TS, 7t
& T 1), fReferfea qagedt gfate it s

SUEED
Haaig Rataa-a= F Ref v sfgamrd T Ref T sfgsrd
(1) (2)
ANTTATE, FHITGHT o ATIh 21. UHETAT (HT) TEATAT AT
[FT. €. 434/TUa-U=41/2023 (1) ]
AT A,

U, &Y. e, gume ai="

4999 G1/2025 )
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ELECTION COMMISSION OF INDIA
NOTIFICATION
New Delhi, the 25th July, 2025
O. N. 31(E).— In exercise of the powers conferred by Sub-section (1) of Section 22 of the Representation
of the People Act, 1951 (43 of 1951), the Election Commission of India, hereby makes the following amendment
in its Notification No. 434/NL-HP/2023 (1) dated 3" November, 2023 relating to the appointment of Assistant
Returning Officers for Parliamentary Constituency in the State of Nagaland, namely:-

2. In Column (2) of the Table appended to the said Notification, against the existing entry at SI. No. 21

(in place of ADC, Meluri), the following corresponding entry may be substituted.

TABLE

Returning Officer of Parliamentary Constituency

Assistant Returning Officer

1

2

Commissioner of Nagaland, Kohima

21.  SDO (C) HQ Meluri

[F. No. 434/NL-HP/2023 (1)]
By Order,
N. T. BHUTIA, Principal Secy.
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